
BEFORE THE NATIONAL GREEN TRIBUNAL,

WESTERN ZONE BINCH, PUNE

Mrsc APPLTCATTON NO.O 1 / 2O25.lWZl

In
oRTGTNAL APPLICATION NO.65 / 2OlglWZl

M/s. Bramhacorp Ltd. ........Applicant

Versus

Mr. Ajay Jayvantrao

Bhosale & Ors. ......Respondents

AFFIDAVIT IN REPLY ON BEHALF OF

RESPONDENT NO. 9 & 10 PUNE MUNICIPAL

I, KANAIYALAL HARILAL LAKHANI, AgC-54

Years, Executive Engincer, Building Permission

Corporation, Pune do hereby state on solemnly

(l) I say and submit that the present Application

a direction to be issued to the Respondent

No.S-SEIAA to release the Bank Guarantee of

epartment, Zote No 5, the Respondent

orporation having my office at Pune Municipal
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affirmation as under:

9594



Rs.237.2O lakhs same was to be deposited

with the answering respondent by the

Applicant/Original Respondent No' 11 by the

direction of this Hon'ble Tribunal p{Zl in OA '

No. 65 of 2OI9 dated 29 I Il / 2024' Therefore,

I'm placing this Affidavit in Reply in

compliance to the Honble Tribunal direction

in the order dated 12lO2l2025'

(21 I say and submit that on O9lOll2O25

Applicant herein by way of Demand Draft

No. 0O5693 has deposited the amount of Rs'

2,37,2O,OOO/- (Two Crore Thirty Seven Lakh

and Twenty Thousand only). Here to marked

and annexed a copy of Demand Draft and

Counter Receipt as 'R9&1O Annexure I

Colly".

I say and submit that in the Minutes 267t

meeting of SEIAA held on 19l lO 12023
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Remediation Plan with cost bifurcation was su

details are as under :-

scription of
vity

o/o

allocation
Total cost
will be
spent (Rs
In Lakh

ir. I

RemarksImplementi
ng agency

Activities to be
done at

The
a-{Iore statio
n can be
either
through
social
forestry or
the 10ca1

body.
Preferably
within 5O
km from

PreferablY
within 50
km radius
from project
site

ect site

Social
forestry and
Local body
(Pune
Municipal
Corporation)

Plantation will
be done at both
sides of roads &
garden in the 1

kmto3km
vicinity from the
project site.

59.325%station (carl

antation, garden
development)

ude

Local body
(Pune
Municipal
Corporation)

In consultation
with Pune
Municipal
Corporation in
the water
shortfall areas.

59.325%2 Water conservation
program
(Jalyrrktshivar,
etc. )

Local body
(Pune
Municipal
Corporation)

Slum area at
Pune village in
consultation
with resPective
1ocal authoritY

47.42Oo/o3 Urban environmen
and sanitation
(can include
swatchta Bharat,
playground
development,
urban ground-
water recharge
schemes etc.

Local bodY
(Pune
Municipal
Corporation)

Development of
sewerage line
and STP & solid
waste
management in
slum area of
Pune Munici a]

47.42Oo/o4 S.*"tag. lines and
STP, solid waste
management

8
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Corporation

Local body
(Pune
Municipal
Corporation
)

We will be
provided air
pollution
measure
machines &
noise barrier in
traffic prone
areas near
project site and
also in
consultation
with Pune
Municipal
Corporation.

a1 .7
7Oo/oUrban air/noise

Pollution
control
initiatives

5

100% 237.2

Hereto marked and annexed as a copy of

Remediation Plan "R9&1O Annexure II".

(4) In view of above the timeline for completion of

Remediation Plan will be two years.

(5) Hence this Affidavit.

.(&. T

Pune

Date: 1ll04l2025

v

Res.;No. 9&1O

PMC
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VERIFICATION

I, KANAIYALAL HARILAL LAKHANI, AgC: 54,

Executive Engineer, Building Permission

Department, Zone No 5, Pune Municipal
!U-
;o Corporation authorized signatory for PMC do

hereby state on solemn affirmation that what is

stated forgoing Para's is true and correct to my

own knowledge and belief.

Solemnly affirmed at Pune

s 1lth day of April, 2025 # oTFr{idr
I

RcspondentsNo.9&10

Adv. for Respondents No.9 & 10 2

. . it,:red at I
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Minutes of267n Day 3 (Part A) meeting of SEIAA held on l9n October, 202j.

ltem no- I I

Ploposal No-:- SIA.&,ll UINFRA2/4 l2 5 70/202l Tvpc of Proiect: EC
Subiect- Environmental clearance lor Proposed rcsidential project "Bramha Exuberance" at
S. No' ll, I I. No. l, 2 & I, village- Kondhwa Khurd. Taluka t [aveli, District pune. Maharashrra
by M/s.BramhaCorp Ltd.

P ro iect Details-

Representativc of PP was present during the meeting along with environmental consultanr M,/s.
Mahabal l:nviro Engineers Pvt. [-td.

Bricf intbrmation ol the proposal is as below:

I sal NumberJ) S I A/lU I l/L\- F R\2 / 13257 0/2023
2 Name ol Project residential project "Bramha Exuberance" at S. No.

ll, H. No. l,2 & 3, Village- Kondhwa Khurd, Taluka
[)istrict Pune. Maharashtra b

Proposed

Lrd.Haveli BramhaCo
:l It 82 Cate
t T Privatc
) Name of Project

Proponent

.._ Bqnd,.tgl,g M?harashrra 4l 100 I

020-4 l42i lll

ramhaco

The Residency Club,3 Queen's Gartlen :

IN

number
Email lt)

*a!_dtqss
Contact

Regd. Office

6 Consultant

Plot F-7, Road No. 21, Wagle Estate.

022-25823ts4
mahaha l.thane @gm a il.com

QCt QCI NABET Accreditation
Accreditation QCI/NABET/ENV I ACO/23/2853
Slatus Re-Accreditation dated I 1.08.2023

Name

00604
['clephonc
Email It)

Mahabal Env iro En rs Pvt. I-td.

valid t0. t 1.2021

Address

1 lied for Environmental Clearance
lt Details of vious EC NA
9 [.ocation ofproject 1,2, & 3 of Village- Kondhwa Khurd,Sr. No.ll, H. No

'[ aluka- [ [aveli. Maharashtra
l0 Latitude and Lo itude I 8'28',1 I.22"N, 7 3" 5)'. 42.44"8
lt Total Plot area m- I 7,433. l0 m2
t2 Deductions nl 2.813.35 m
l3 Net Plot Area m-
t4 d I:Sl Arca nl 2 I .798.69 m
t5 Proposed Non-FSI Arca

trl-
t6 Proposed Total BUA

atca n1

l]-i

4*,.
Member Secretarv

71

.u,\)

Proiect Cateqorv
of Institution

Name Mr. Saitrin Shah-

Thane

I 75

28.749.68

:r'
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14,805.95 m
DPOi l9l/v

(FSt area) as per Sanctioned plan No.

19 dated 14.09.2005 & 50,548.17 mr as per

ion no. CC/08 l9l I 7 dated 2l .06.2017
U

sanct

TBLA (m2; approved
by Planning AuthoritY
till date

t7

1,007.72 m: (21 %) of total net plot areaTotal ground coverage

1m21 a v,
l8

Rs.50.21 CroreTotal proiect cost (Rs.Ll9
Not applicable20 CER as per MoEF &

CC Circular dated

0 t.05.2018

Configuration Height

- (.)
LP + P +u floors 11.90

Sr. Building

A BuildingI

Name

U Building ,. Lf-lP-+1t flqqrP

i1.9b

14.90' l{ t0
34.90 

-

Details of Building
Configuration

2l

Tenements: 249 Nos.

otfices
Total numbcr of
tenements/

22

Total Population: 1,4]2 Nos

Water Bud t

l2i m ,day
I) Season

l2l m lday

Wet Season

Freshu ater
in ml/da

Number of expected

residents / users

2J

62m , day62m lday

Flush
Recycled water

I0 m tdzy20m ldayRecycled water
Cardenin

NAN,\Swimmin I
185 mrrday185 m ldayTotal water

uircment
i z: mrlda

tin
t7l m idaWastewater ratlon

Water Sto

tank

for Fire
250 mrFirefighting

(Underground water

125 mlFirefighting (Overhead

lvatcr tank)

24
z5

Groundwater lable:
Summer Season - 18.67 m. to 25.00 m. BGL. (21.84 M

Average)
Rainy Season - 7.00 m. to 10.00 m. BCL. (8.50 M.

Average)
Winter Season - 12.84 m. to 17.50 m. BGL. (15.17 M

Pune Munici I

c

Rain Water Harves

\

ratron

WH
Sou rce of water

! ..:
i-

i) Level oIthe
groundwater table

Minutes of 267tr'Day I (Part A) meeting of SELAA held on 196 October, 2023'

,i;
*,

72

dlll"

[-P + P +l[ floors

C Bui
LB+LP+P+llfloors4. D Bui

5.8
6. Club House G + I

-2_l

.,r,,
:,-.f,Ii

, **--:----
Secretary'Mem

(
t

ber
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Minutes of 267rh Day 3 (Part A) meeting of SEIAA held on 196 October, 2021

ii) Size and no o (WII
tank(s) and Quantity

NA

iii) Quantity and size of
recharge pits

Total 3 nos. of rccharge pits: (Existing Pits 2 No's &
Proposed Pir t No.)
. I for Roof-Top (Roof-'top recharge pit size - [.25 m x

I.25mxl.00m)
. 2 lor existing Surface Run-Olf (Surface Run-Olf

it size - 1.25 m x 1.25 mx 1.25 mercc
iv) Details of UGT
tanks if any:

Domestic UG tank capacity: lE9 m
Flushing UG tank capaciry: 47.2 m]
Fircfi 250 mlht in tJG tank acl

26 Scwage and
wastewater Demand

I no. x 70 dlday
Existing
I no. x tl5 mr/day

173 mttday

._Li) $_tl tesh!9lqgy_ NTBBR
iii) No. and Capacity of STP

Pro sed

i) Sewage generation in
KLD

?7 Solid Waste Managemcnt durin g Construction ph v
28

o"r.ai.ri *r.i" - Ua - Xe

Wet waste

280 kg/day

NA

Used as manure
NA

Solid Waste \Ian

-csC-gni!'c. --

)-

, Qqanlity ltgldfy) - Treatment/d IS

age tion Phase:ment durin

encratlon 699,_Iqql wc$"-c

STP sl

419 kg/day

,fvc"-.-

E-waste

Hazardous wastc

1.7 kCt!91
NA

Through vermicomposting pir.
Cenerated manure used lor

Handed over to the authorized

. rec,vcling agency 
_

NA

Dry waste

29

_ !x!s1i1r.g t19es 9! plql . . ]92

t

, -N!4ltqer qlgqgq lq be pIanted

Irans lanted.icut

NA

Green Belt Deve

NA
NA

: No oftrees to be retained
I Number of trees to be

l0
Source trl'power suppll
During Construction Phasc (Dem

' lqed)
During Opcration phasc

1,007 kw

, DG set

Power req uiremcnt
MSEDCL

and NA

l.4l8kw

: During Operation phase
: _(Demand Load). _ _
' Transformer

-2nos.x610

I no. x 82.5
KVA
KVA

d
r)a

Mem
*"4
t*AiEerarv

73

\J
) r'r1 t
Chainhan

)

- To!41 RC area 2,045-85 mr
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Minutes of 267th Day 3 (Part A) meeting of SEIAA held on lgth October,202l'

Fuel Used Diese I

-sav due to use ofsolar PV

-sa

l0.l i" ;
L.

Overall

-savlng due to Auto Timer Logic Controller

due to Electronic ViF drive for Lifts I .68"',o

).949/odue to Solar Water heater

lr

Environmental du Construction hase: NA

Storm water
managemenl

Laying of storm
& Sewer line up

to final Cisposal

32.25 f)Ser,l'age

Treatment
Plant

I no. of STP
having capacity
70 mrlday
existing & I l5
mr/day to be

3 no. of recharge

borewell
90J Rain Water

Flarvesting
I Solid Waste

N,lanagemcnt

Cost for
Tr6tnrent of
biodegradable
garbage in

-) .00 0.

5 Landscape Irec Plantation 1 26 1.5

develo
Solar PV panels

lor electricity
generation, LED
etc.

2 ) 00 2.66. Energy
Conservation

Environmental Monitoring and

analysis of Air,
Water, Noise,
Soil, surface
rvater, STP
treated waler etc.

5.00 0 )
Monitoring

Firehghting
system

lnstallation and

operation of Fire

I 9 I 9Total
F

09

JJ

*tL_-v-- 1
adN'lenrber S

74

t\ri
Chairrh

. Details of Energy saving

. gn"fCy Con.glration wt"rirr". QuantilY _

9 27 0',"

Env ironnrental M4qagqme! plan budget du

Sr. Component Details
ring Operation phase

Capital cost (lls. O&[\{ cost
ln Lakh) (Rs. Itr

. LakhiYear; .

I 1.00 0.9t)

0.i{)

2.

verTn

--- t4J0 -.

'*.

io+ z
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Traffic Management:

li

location ifan

Yes
Court case details-
NGT Wcstem zone bench at Pune - Case no.6il2019

l.l

Minutes of 267h Day 3 (Pan A) meeting of SEIAA held on 19ft October, 202j.

Type Rcquired
as per
DCR

140 nos.

Actual
Providcd

Area pcr
parking

(qI.
4 -wheeler 2lJ nos

2 -wheeler 38E nos. , 4l I nos

15 ml for :

basement ,

parking,
l0 mr for :

covered
parking ,

4.2 m2 |

C le i88 nos. l9l nos. 4.2 m

SUAC Delibe ration -
PP stated that, the application is a residential project located at village- Kondhwa Khurd,
Taluka Haveli, District Pune, PP lurther stated [hat, they have applied for prior EC under Sop
for [dentification and Handling of violation cases vide circular dated 07107t2021.
PP stated that, as per sancrion 2005, A & B (4 wings each), D, and E (5 wings each) buildings
were constructed with 'built-up area of 39,017.99 m2. pp further stated that, it comprises 4
residential buildings with 249 flats in 2005 as per the sanctioned plan No. ccl2342l05 dared
2l/912005 & cc13387105 dared 10/1212005 and the entire work was completed in 2009.
PP stated that, the occupancy certificate was granted to the prciect on 04 zlz009 and Society
registration was done on 29/0812011 and the possession ofthe flats and buildings was handed
over to the buyers 'residents' society in the year 2012. pp further stated that, as per sanciion
plan, Building No. c was constructed and the total built-up area of the c building is I t,5l0.ig
m2 with building configuration Lower Parking + podium +t Floors & 55 flats.
PP stated that, the 20000 m2 construcrion area was crossed on dated 20/l l/2006. pp informed
that, they have submined rhe violation application on pARIVESH portal as per MoEF&cC
office Memorandum dated 07 /07 lzozl and 2uou20zz vide F. No. 22-2ltzo2o-lA.Itt (E
138949)' PP further srated that, rhe NGT matter oA 65lzol9(wzl ranaji Gambhire was
pending before NGT with no adverse order. NGT by Daily order dated ognllz}z2 has stated;
" I 1..... However, we also deem it apprcpriare thot the SEIAA, before which rhe application
dated l4/01/2022 for ex-post Jacto Environmental Clearance is pending should be directed ro
decide lhe same within a period ofone monthfrom today, parricularly in this matter and direct
accordingly-"

,eR
PP informed following poinrs:

(i) PP have calculated violation davs

date ofrhe EC application dated I

1.09-2005 to the

Member Secretary

75

r\ri I

dhri.-"n I

first sanction

o
i(.i$a
1123s

<.
4-t-

R.Lo.'-

'*1I;

Details ofCourt cases /
litigations w.r.t. rhe
project and project

E

*
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Minutes of 267rh Day 3 (Part A) meeting of SEIAA hcld on l9h Octoher,202J'

(ii) EIA Notificarion 07.07.2004 is not applicable for this project because as per this

norification ..any construction project falling under entry I t ofSchedule-l including

new townships, industrial townships, settlement colonies, commercial complexes,

hotel complexes. hospitals and office complexes, for 1.000 (one thousand) person or

below or discharging sewage of 50,0ffi (fifty thousand) litres per day or bclow or

wilh an investment of Rs.50,00,00,000/- (Rupees fitly crores) or below" and at thtt

time the resident population ofthe project was below 1,000 and the sewage discharge

was below 50,000 liters per day considering at least 40% of the total water

requirement being met from waste recycling and rain water harvesting'

(iii) The building configuration stated in the oc of respective buildings and the building

configuration mentioned in the architect certificate is differenL Though, the

nomenclature is different but built-up area in both cases is same'

(iv) The damage assessment plan and remediation & Natural community augmentation

plan is prepared as per approach paper "Assessment for Environmental Danrage and

Estimation of Remediation costs for Building Construction Projects initiated

without obtaining mandatory Environmental clearance (violation cases) dated

18.01.2019" issued by SEIAA Maharashtra-

SEAC-3 appraised the proposat as per circular issued by SETAA vide datcd 22.08.2012. The

case was discussed on the basis ol the documents submitted and presentation made by the

proponent. All issues rclating to environment, including air, water, land, soil, ecology'

biodiversiry and social aspecs were examined. The proposal is appraised as category 8(a) Bl.

Construction status at site

Sr,
Building
Name

Building con Iigu ration PreseIlt status

t A Building
Basement+ Podium parking + I n- n6
tloor

Completed (2007)

2 B Building
Basementr Podium parking + I n_ [ lrh
floor

Completed (2007)

C Building Podium parking, ln - I I
s floor

:l
t. ()wer basement park tng +Uppe r podi um

+Pod l1 I
sl I I rh floorI unl

Completed (20091

Basement+ Podium Parking + rLttft
floor

Completed (2007tE Building

CIub I louse G+l Completed

Construction area statement as informed by the PP is as below:

Building E TotalBuil,ling DBuilding B Building CSr Paniculars

2l 399.e85443.654706.14 4861 .09rl9l 5iI FSI

Member Sec

76

il-jJ

l. Comoleted (2019)

D Building

5

6.

z.
w

Building
4.

I 191.55r'.
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Minutes of 267n Day 3 (Part A) meeting of SEIAA held on lgth Ocrober, 2023

Project details:

-}

Sr Particulan
Building

A
Building B Building C Buildins D Building E Total

2
Excess
balcony 198.7 t 198.71

J Staircase 213.73 2t3.73 9{.18 97.46 1i6.84 7 56.t4

-l L ift area 10.24 t0.24 'l .82 l0.ll 18.78

) Balconv area 564.08 564.08

10.24

8+6.4 i 928. I 8 I59i.5 7

6 Lobby area 487.l0 487.10 922.57 645.70 8 t 7.96

7 Terrace area I 199.46 9 70.89 118.09 70J.25 )29t.69

8 73.25 71.2 5 25.60 72.57 q9.69 i 4-1. -t 6

I Podium arca t 461.70 102-.i. t 7 t474.18 1763.7 6 7725.81

t0 Lift M. room

ll Built up Area of residential buildings 1092 L87

t2 Area of club house I 10.06

li 20

l4

Area of Transformer room

Area of undergrounds tanks 100

l6 Area of Security cabin 2-s

t7 Area of Parking below podium 7 t97 37

l8 Terrace ( I Ift floor of each building)-
A=296.80+B :296 .80 +C= 427.47 +D=449.06+E=503.94 t974.07

Total built up area of the project i0518 'i7

I Name and address of Project Proposed residential project "Branr
I I, H. No. l. 2 & 3, Village- Kondhw
District Pune, Maharashtra by B

2 Name of Directors Mr. Sachin Shah

FSI area

Non FSI area 2s,74e.6d'F=:
Total construction completed (built- up
area as per EC notification):

Total construction area 50,548.17 ml

r",n#r."."..o

77

ixril
Qtairmafr

itr\

lp

692.78

ll60.8l

Refuge area

at S. No.
Haveli,

I 1.79E.69 rnl

u

t

108107



2t,798.69 mrFS[ area

2E,749.68 mlr-on FSI area

50.54E.17 mlTotal constructioo area

I l otal construction proposed, built- up

area as per EC notification

No) Whether the project has any ECI ilyes, give details including approved

built-up area

Total cost of the proiect -
Rs.50.21 Crore.

6 The total cost ofthe project and total cost ofthe pro.iect already

executed? Also, give total cost of the project constructcd without EC

li

Date ofapplication for EC: 17.05.2022

Completior/Stoppage ofconstruction: Buildiog C OC no.

occ/ll33i l8 dated 18.01-2019

Building nrme File no. 1)ate

21.09.2005Buildins A, B, C, D, E cc/2i42t0s
Building A, B.C.D,E
Club house

tluilding A. B, C. E

c c/l I87/05 10. r 2.1005

cc^246/06 07.07.2006

cc/1t47/06 28.08.2006

Buildi B 0

cc/1582/06 08.01.2007

cc/01i8/09 I i.04.2009

Buildins. A, B, C, D, E cc/{170/l I t 7.01.2012

Building A, B. C, D, E

Building A, B, C, D, E

cc/3954/t3 01.01.20 I l
cc/l t69/14 15.07.2014

Building A, B, C, D, E cc/l2l l/t5
c(]08l9/l 7

10. r 2.2015

Building A, B, C. D, E 2 1.06.2017

First sanction plan dated 21.09.?005

1 Date ol commencement of project
Commetrcement certificate d€tails

I

Date ofviolation of EC regulation
(please.iustiry with documentalv
evidence)

Date of lirst submission of information
of such violatiorr to the SEIAA or
SEAC, if self- notified, along with
stoppage of construction work

6,083 daysNo. cfdays oI violarion (9-8)

Name and address of [:nvironmental
consultant, rvith date ofengagement of
such corrsultant

l0

Noll Any other case ofEC violation is

reported or pending or decided earlier
for projects where any ofthe directors
are involved? lfyes, give details

Yes
Coun case details-
NGT Western zone bcnch at Pune - Case no.65/2019

l2 Any court case related to EC violalion
pending or decided against any ofthe
directors including HiBh Coun, NCT
and sessions coun?

Minutes of 267n Day 3 (Part A) mecting of SEIAA held on t9s October, 2023.

ivt
n0f to the Environmcntal D radation:

T
a
qJ

Contributi

78

And

.*ti

Mahrbrl Enviro Engireers Pvt Ltd.
Plot F-7, Road 21, MIDC Wagle Estate,

Thane-400604
Phone: 02215087207
mahabal.thane@gmai l.com I

-,1

I g
NI-emher Sccretan

Building A, B, C, D, E
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Minutes of 267'h Day 3 (Part A) meering of SEIAA held on lgri October,2021

A. Demolition, site prcparation

I Whether any demolition work was carried out prior to EC?
lfyes what is date ofcommencemcnt of demolition and also
date of completion of demolition?

No. The construction was
done on vacant ptot

) Whether such demolition or site had some asbestos,
industrial waste or contaminated soil or hazardous waste etc.
and ifyes, how these types of waste have been segregated
and disposed?

No

,1 Ifthe project is located on any industrial site, whether any
due diligence or environmental status ofsite was assessed?
Ifyes, give details

No. The plot was vacant.

1 State the quantity of demolition waste disposed from the
site, including quantity and disposal location along with
location map and photographs

Not applicable

) Any air quality (including noise) monitoring done during
demolition work? [f yes, results

Not applicable

6 Whether building plan and layout approved and permission
lrom local authorities is taken to commence the work prior
to demolition work

Not applicable

B. Construclion stagc

I Date ofCommencement of construction and completion oIconstruction, if any

Ruilding nanr e File no. Date
Building A, B, C, D, E cct2342t0s 2 t.09.2005
Building A, B, C, D, E cc/3187/05 10. 12.2005
Club house cc/t246t06 07.07 .2006
Building A, B, C, D. E cclt847t06 28.08.2006
Building A, B, C, D, E cc/3582t06 08.01.2007
Building A, B, C, D, E cclo r i8i09 11.04-2009
Building A, B, C, D, E cc/4370/lt t7.03.20t2
Building A, B, C, D, t, ccl3954n3 04.01.2014
Building A, B, C, D, E I 5.07.2014
Building A, B, C, D, E

cc/n69^4
cc/l2t3n5 30.12.201 5

Building A, B, C, D, E cct08t9lt7 21.06.20t7

Building name Filc no. Date
Building A, B, E BCO/t4/71t48
Buildins D (Part I) 150
Building D (Part II) 421 04.t2200s
Building C (Part I) occ/07t7^8 0 r .09.20 l8
Building C (Part ll) occ/1333/18 r8.01.2019

conr m encentent ce rt i lica te:

NN

As Com letion certificate:

OF

Member Secretarv

79

.J}H;

22.t0.2007
05. 10.2009
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Whether the construction
caried out is strictly as

per the sanction plan
given by concemed local
authority? If yes, please

provide such

certi[ication.

Construction material for al constructed area;
Life Span

years
TotalU nitMaterialSr.

7t)2,189cumRMCI

8,960MTCementl
bags

kg
6,65,870F-ly Ashl

cum I l,619+ Gravcl 7()

7t

70

7\)

M'I' t,575Steel)
7 t')cum t 4,4796 Crush Sand

9,94,705 5r)cumAAC block
(Autoclaved
aerated
concrete)

1

9,1 l0 7ncumRiver sand

54,271t'tlTiles9 25

50t,372m-t0 Flush Doors

703,114m-It. Glass

In the additional
construction, how much
construction material
including, sand, bricks.
cement etc. was required
to be transported? No. of
truck sand it save rage

haulage?

l How many labors were

engaged in construction,
average per day?

I00 no. of labours/ daY

5 Whether, the additional
construction work, over
and above valid EC, ifso
available, has any
additional ground
footprint? lf yes please

state, ground footPrint in
sqm as per EC, approved
layout and current
propose.d layout?

Minutes of 2676 Day i (Part A) meeting of SEIAA held on 19fr October' 2021

Yes. construction of residential building completed as per

sanction reccived from Pune Municipal Corporation dated

2 r.09.2005, 10. 1 2.200s, 04.01 .20 t 4, 21.06.20 17.

No

()
+

I

_e
Member SecretarY

BO

ror Nrr- J
Chairttradr

tTi
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Minutes of267'h Day 3 (Part A) meeting of SETAA held on 196 October, 2023.

6 Whether the expansion
was carried out
simultaneously with EC

approved work? [f not
give details of time
frame? [f yes, please give
incremental additional
time rcquired for
construction of additional
area

No

1 Is there any change in
foundation design, i.e.
depth of foundation,
basement etc. that were
done due to additional
area? [f yes, what is the
additional soil quantity
excavated for such
incremental foundation
depth? Where it is
disposed?

8 What is the quantity of
top soil removed and
how it is managed?

920 mJ ofTop soil excavated during the construction phase of thc
existing building is reused for plinth filling, backfilling,
landscaping & gardening.

9 Also, if water is
encountered at such
foundation depth, what is
the volume of water
pumped for such
additional depth of
excavation?

Groundwater was not encountered during the excavation and
foundation work of completed work-

l0 How much addirional
water was required for
curing and conslruction
purpose? Source of
water?

The quantity of water required for the construction olan
additional area ol 1,01,097 KLD
(2 KLI m2 x 50,548.17 m2 violation area=

1,01,097 KID)
The source ofwater is through borewcll.

2 No. of recharge borewells were constructed on site. I no. of
recharge pit will be constructed.

ll Rain Water harvesting
details

t2 Solar PV panels, water
heating details

We have installed solar panel lor residential buildings Solar PV
panels having capacity 135000 KWFUAnnum.

heating sy'stem.. having capacity i7-ll0
KWH/Annum.
Solar water

l:i Use fly ash bricks
ensured? Details there of

Not Applicable

"\\
(}l

i

d,,L
Mcmbcr Secrctary

81

1 J-\"7

No change in foundation design.

r,:ii. iqt: sr':li
ETgiRT DATE

oqr'.iItn30
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Minutcs of 267'h Day 3 (Part A) meeting oISEIAA hcld on l9s October,202l.

For Noise and Air pollution control Banicading was done along
the periphery ofthe site.

Regular water sprinkling to avoid spreading ofdust particles

t1 Whcther any noise or air
pollution control
measures taken, if so

what are they?

Air Pollution Control Measures
. Water sprinkling on unpaved roads to arrest air boume dust
. Covered vehicles for carrying construction materials
. Sand, murram, loose soil, cement, stored on site
. covered adequately so as to prevent dust pollution.
. Use o[ ready-mix concrete
. Use of PUC certified vehicles

Noise Pollution Control Measures
. Barricading to plot boundary
. No excavation and foundation r,r,ere done during night time
. PPEs werc provided to construction workers
. Plantation atong the plot boundary

l5

Not applicableI 6

Whether any of the
construction without EC
has already been

ocoupied? lf yes, number
of lamilies gave such
occupation- Also give
total commercial area
being uscd presently.
Also, state typ€ of
commcrcial activity i.e.

offices, shops. hotels,
restaurants, etc.

I 7

l8 How many flats sold
which are in the area of
EC violation and total
sale value of such flats?

Yes,
249 nos. of tenements (A building -4J nos.. B building-43 nos.,

C building - 55 nos., D building 54 nos., E building-4..i nos.)
are occupied.

249 nos. oftensnrents arc sold (A building -41 nos., B building-
4J nos., C building - 55 nos-. D building - 54 nos., E building-
43 nos.)
Total aurnovcr:Rs.95.87 Crore

Not applicablet9 How much comrnercial
area sold which is in area

of EC violation and total
sale value of such
commercial area.

C Commissioning of
project --,-----_--

\

=rw
N4embcr

82

.hltJ

Whether any air quality
and noise level
monitoring done during
construction stagc, if yes

attach results

Whether any third-party
rights are created on the
constructitln without EC?

113112



Minutes of 2671h Day 3 (Part A) meeting of SEIAA held on lgrh October, 202j

.,\s er Com letion certificate
Date

Recurring cost,
Its. /day

52s

tu

Date of when the project
was made operational
either by giving
possession of residential
or commercial areas of
the project?

) How many families are
staying in project?

l

249 nos. of families staying in building A, B, C, D & E

Source of water - Pune Municipa[ Corporation.
Fresh water required for the project 123 ml /day
Total water requirement lor project 185 ml /day

4 Total sewage generation
m| lda'y

Total sewage generation of project is t 7l m ] /day

5 Existing STP - 70 KLD
Proposed STP - I l5 KLD

6 Treated waste water
disposal

l Any DG sets, arc they
complying the norms

Tolel sewage generated from whole project is 173 KLD and it is
oonnected !o municipal sewer line.

Existing:
We have installed I no. X 82.5 kVA DG ser on projecr sire.

Bu ild in g nanre File no.
Building A, B,
E

Llcoil4/7^48 22. 10.2007

Building D (Part

D

150 05. 10.2009

Building D (Part
II)

421 04. t2.2009

Building C
(Part I)

occlj7t7t18 0 r.09.201 8

Building C
(Part II)

occ/ llSl/r 8 18.01.20 t9

Scope of saving on account of
environmental protection measures

Air Pollution . Water requirement for sprinkling
(Kl-/day):

t Plot area ofthe project 17,433 mr.
. Water rcquirement for sprinkling per ml

2 liters (Calculated as per CSIR
NEERI, Dust suppressant
note_Annexure-[)
Total water requirement for l7,4lJ m2 =
35 KLD
Water from borewell was used for
sprinkling purpose
As per (As per CGWA notilication dt
24rt September, 2020, Page No. 4l

a

a

Non-
recurring
cost (Rs.)

Nit

l/>-

Member Secrctary

83

.h,]"{

Format of Assessment of Environmental Damage:

-!:

I

What is total water
supply to project, source
and quality

STP details

Attribu tes

FI
qo '+' ')'.-t
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Minutes of 267n Day 3 (Part A) meeting of SEIAA held on I 9'h October, 2023

Recu rrin g cost,
Rs. /day

Attributes Scope of saving on account of
environmental protection measures

Non-
recurring
cost (Rs.)

Cround water abstraction charges for
infrastructure project is Rs. l/ml.
However, we have considered
Rs.l5/mr, An nexure-ll )

. Cost of I KL water (Rs.) considered is

Rs. l5 per kL
r Recurring cost for ]5 K[,[) water

consumption = l5 KLD x Rs. lSAIL
-Rs.i 25

o Water helpcd to reduce 25Vo-30%
pollutants which holds moisture lor about
I5 min. Application in I hr. in a day.
i.e., total cost in rupees lor I hr.= Rs.515

Rs.525 day

A. Cost of water rcquirement:

l6. Construction phase:
o lVater requirg4qg4t for !xbq!!
o No. of labour = 100 nos.
. Total water consumption=4.s KLD
. PMC domBtic water supply rate is

Rs.E per mJ- Annexure-tll
o Cost of I KL water is Rs.8
r Recurring cost for 4.5 KLD water

consumption : Rs.J6/day
o Watcr requirement fof construction

DUTDOSe

Violation construction area=50,548.17
m2
'l'he water required for construction has

been considered from a Research paper
titled "Assessment of water resourcc
consumption in building construction in
India" - Rs. 2KL / m2_ Annexure.IV
Total water required during constuction
purpose =50,548.37 m: x 2Kllml
=101097 KL
Cost for construction
water:Rs.l5,16,451

t5,16,{5r

69,513

a

a
Y

oN
2 4E

II 9 no s. )

uilding A, B. C, D &
-ll0 nos., I BHK-

A. B. C, D & H is in under
98{

Water
Pollution

a/
Mcmbe

c+.1

lra

B4

1 nl\ l
Chaimrirnl

I

a) Operation phase:
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Minutes o[267th Day 3 (Part A) meeting of SEIAA held on [9tr'October, 202]

r\tt rih u tes Scopc nfsaving on account of
environmental protection measu res

Non-
recurring
cost (Ils.)

Recurring cost,
Rs. /day

. Total fresh water: (No of flats x
residential occupancy x 90 lpd watcr
rs pcr NBC 20161 + i' visir.ors r i
lpd water as per NtlC 201 6

- ( ll0 x 5 x 90) + (l 19 x 6 x 90) + 68 x i
- I2] KLD

. PVIC domestic water supply rate is
Rs.8 per mr

. Cost of I kl rvater is Rs.8
o Rccurring cost for 123 KLD water

consumption = Rs.9E,l/day
o Total watcr supply pipeline cost =

Rs.69,5ll (As per water connection
charges & road cutting charges paid
challan_ Annexure-V)

B. Cost of sewage treatment, reuse &
disposal:

Construction phase:

No. oflabours = [00 nos.

Total water consumption=4.5 KLD
Sewage generation= 4 KLD
Cost for capacity of 5 KLD Septic tank
= Rs.25,ffi0 (As per regular practice)
O&M-10%ofcapital
cost/day=Rs.7/day

a)

a

a

a

a

a

2s,000 7

b) Operation phase:
r lotal Selvage generation of buildings =

I 73 KLD
. Required STP- l 82 Kl.D
o Providcd STP capacity for all building

= 70 KLD
o '[ otal capital cost of sewage treatment

in MBBR is Rs.32,25,0fi)
o O & M cosVday=11s.442
r Cost of 70 Kl .D scwage treatment in

MBBR =Rs.l 1.25.000 (As per STP
work order_ Annexure-V[)

o O& M cost/day = Rs.l54/day

32,25,000

.\*--

-oF I

1t2

l

C. Quantity of water pumped out during
excavation and a lumpsum cost ofRs- 50 per
cum for such unauthorized water extraction
and disposal
(Ground water was not encountered during
excavation and foundation work of

Nit
-.i_-::r'-

Nit

Me

!,J.
__:_...-
mber Secretarv

85

r N\\ /
0haiithin

\
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Minutes of 267ih Day 3 (Part A) rneeting of SEIAA held on l9'h October, 2021

C. Cost ofconstruction & maintenance of
rechargc well:

r No. ofrequlred recharge pis= 4 nos.
. Cost of recharge pat Ls per DSR 2022-

202J is Rs.51,500 (pg. no.317) i.e.

Rs.5 1,500/rechange pit- Annexure-VII
. Construction cost of4 recharge pits =

Rs.2,06,000
o On pmject site we have constructed total

2 nr-rs. ofrecharge pits
e Operation and nraintenance cost/day=

Rs.2Elday

In case of demolition has carried out, the

cost of demolition waste management plan

needs to be Ciscussed and finalized as non-
rccurring cost.
Demolition work not done.

Soil
environrnent

Mernber

*t
/

ai

Recurring cost,
tts. /day

Non-
recu rrin g

cost (Rs.)

Scope of saving on account of
environmental protection measures

Attributes

completed work.)

282,06,000

'\.- il Nit

ln case the re is some hazardous waste like
a-sbestos or the site is located on industrial
iuea where hazardous chemicaI or waste was

handled, the cost based on due diligence of
the project site, as given by consultants.
(The report must include soil analysis, water
analysis, MPCB consent copies, manifest of
HW if any). This requires critical
examination fiom SPCB.

90.988

No Hazardous
waste gcneration

:{irCost ofpreservation oftop soil& excavated

earth to be considered.
. Excavated quantity: 920 mr
o Cost ofexcavation ofsoil as per the

CSR 2022-2023 for I mr is Rs.gt.m
(pg. no. 2l) _ Annerure-VIII

o Cost for excavation = 920 x 98.90 =
Rs.90,988

91,49,79,1 Barricading was
done during

construction. No

['or damage due to noise pollution &
vibration, the cost of barricades around the

project site should be considered.

\ )i 86

isrr 1

dtralrma[

'-

Noirc and
\ribrttion
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Minutes of 267'h Day 3 (Part A) meeting of SEIAA held on l9n October,202l.

5{6

7(

Scope of saving on account of
environmental protection m€asures

Non-
recurring
cost (Rs.)

Recu rring cost,
Rs. /day

Iperimeter(m)x height of the banicadc (m)x
cost of the sheet)
o Barricading cost as per DSR 2022-

202J is Rs.S,078 (pg. no. 298) _
Annexure-lX

o Perimeter (720.74 m) x height olthe
barricade (2.5 m) x cost of lhe sheet
(Rs.2,519) -
Rs.91,.19,79{

saving on this
rtem

Green Belt ln case of any tree cutting without EC Cost
of Rs. 10000/-per tree apart liom any
statutory action for such tree cutting if any,
Cost of planting & maintaining trees
(Number of trees as per the bye-laws) Cost
of compensatory tree plantation (5 trees tbr
each tree cul)
o No. of required trees=2 I 8 nos.
o On pro.iect site we have planted 392 nos

of trees.
. [.abour rates has been considered from

the gazette ot'lndia circular under
Cramin Vikas Mantralay - Rs. 256l
day. Tree sapling rate a has been
considered from Krishi Aayuktalay -
Maharashtra circular published in
2021 - Rs. 200/ Tree (maximum has
been considered) _. Annexure-X

o No trees were cut.
. 'frce plantation cost- J92 x

200-Rs.74.800
o Cost o[ labour tbr pits: Pits dug per

daY= 19 no'
o Labor cost -256 x-192/l0=Rs.10,015
o Total cost= Rs.7,1,800 + Rs.10,035

=Rs.E8,435

88,{15 Nil

Cost of workers benefits to be considercd in
view oI Building and Other Construction
Workers Welfare Cess Act,1996

I,99,600

RI-UOHS

Cost of health checkups of workers
Cost of safety measures including PPEs:
. The Cost of Health check-up for labour--

has been considered as per the full botly '
check-up plans availablc in the
diagnostic centers - Rs.l500/ Laboui

o 'total labour 100 no.

fr

?_1

87 INB
+

v

Attribu tes

f

v^v-'ne

\

$J.v
Mcmbcr Sccrctary
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Minutes of267rh Day 3 (Part A) meeting of SEIAA held on l9n October,202J.

Recu rring cost,
Rs. /day

E nvironmental Managc mcnl Plan for Oncration Phasc:

Potential
Impacts

Mitigation Measures

\

Attribu tes Scope of saving on account of
environmental protection measures

Non-
recurring
cost (Rs.)

o Cost oIPPE has been calculated
considering the requirements such as

Safety Harness: Rs.1000, Helmet: Rs.

210, Shoes: Rs. 400, Coggles: Rs. 100,

Safety Gloves: Rs. 470, Masks and ear
plugs: Rs. I00 and First aid Kits: Rs.

200 -Rs.2480 / PPE Kit.
o The Cost of Health check-up for labour

has been considered as per the full body
check-up plans available in the

diagrrostic centers - Rs. 1500/ Labour
= (100 x 1500 + 2480 x 20)

= t:99,600t-
. Total cost:Rs. 1,99,600

Total r,{5.70,781 2,568/day

Operational
Activities

o Use of low flow and low flush water saving
plumbing fixtur€s. automatic level controllers at

water tanks to reduce / optimize the demand side of
water resource.

Fresh water
consumption

lmpact due to Water
Consumption &
Wastewater
Generation

o Onsite Sewage 'lreatment Plant of capacity 70 KLD
based on MBBR technology has been provided and

I l5 KLD will be provided.

. Rain wat€r harvesting through 3 no. recharge

borewell (2 no. existing + I no. proposed)
r Rain water & storm water management plan is

incorporated.
o Annual Cleaning of Recharge pits, RWH ftlters and

swD.

lmpact duc to
rainwatcr discharges

Servage
generation &
disposal
problems

Water Pollution

. Adequate Storm water drains to collect, carry,
recharge/discharge storm- water runoff.

o Regular Cleaning of SWD

Flooding
conditions

Biological
Ilnvironment

. Plantation ofNativc trecs along the plot boundary
and RG area

o 'frec already planted: 392 Nos.
o Landscape area providcd: 2,045-85 mr

. Scparate dustbins for collection of wet & dry waste
havc becn provided.

Impacts due'.'tq Solid
Waste qeneration

Land pollution

Menr

BB

('N\;I

119118



Minutes of 267th Day 3 (Part A) meeting of SIIIAA held on l9s October,202l.

Mitigaaion MeasuresPotenlial
Impacts

Operational
Activilies

r Wet garbage has composted using vermicomposting
system and used as organic manure for landscaping

o The inorganic material is handed over to authorized
vendors.

Energy
Consumption for
building utilities
and lunctions

o We have installed solar PV panel for residential
building having capacity 115000 KWH/Annum.

o Solar hot water system is provided for buildings
having capacity 57420 KWH/Annum

o The site planning has been done such that none of
the building blocks are hindcr light access to other
buildings

. The project is using pumps, motors and transformers
with minimum losses and as per the ECBC 2007

requirements.

Impact due to

Energy
Consumption

Traflic
congestion

r Proper entry and exit points and driveways arc
provided for easy movement ofvehicles

r Vehicular movement and signages have been

installed.
. Adequate parking space is provided

Parking

Noise Pollution o Existing DG set: We have installed I no. X E2.5

kVA DC set on project site.
e Traflic management measures to reduce noise.
o Plantation along plot boundary, Creepers on Plot

boundary

DG set and Traffic

Tree plantation done along the periphery olthe project site ensuring

adequate buffer and reducing heat gain by the building
The project design uses high energy performing building materials
which would have low U value (Thermal Conductance) as compared
to the conventional materials. The extemal wall ofproposed building
would use fly ash btocks & glass have mandatory SHGC as required

by ECBC.

aEnergy
Consumption for
Thermal Comfort ol
people

o Intemal and extemal lighting designs are provided as required by
ECBC with Lighting Power Density as per space requirements.

o The project provides 207o lower LPD than as specified in ECBC, to

6chieve energy saving, while providing the require illumination levels,

by using high efficacy lighting.
o Solar PV units ofhaving capacity 135000 KWI{/Annum provided for

buildings.
. Solar hot water system is provided for buildings having capacity

57420 KWLUAnnum.

Energy
Consumption for
Lighting

The Transformer or the
rngprotected lrom entry,

project are adequately
personnel to enter the

facility

Safetv hazards

I 1tu
Member Secretary

oF!

+ )1"\r/
Chairmarl

I

\i
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Minutes of 267th Day 3 (Part A) meeting of SEIAA held on lgth October,2021.

Mitigation Measures

AII required energy protection measures such as high voltage cut-o(
shock protector etc. had installed.

o A Manual is created by the PP to make occupants aware of these

measures to be undertaken:
. Choose non-toxic, biodegradable substitutes for household cleaning

agents.
o Avoid products with potentially harmful ingredients such as sponges

with antibacterial ingredients.
. Conserye water, sweep instead of wet mop when possible.
o Use biodegradable drain clog removers made with natural enzymes-
r Don't pour hazardous chemicals tkough the sink or the drain; Don't

use chlorine-based bleach for cleaning
. The regular monitoring & repairing ofthe equipment's such as STP,

DC sets etc. to avoid the sudden failure.
r Cleaning ofbuilding premises, parking areas and common areas are

doing on a regular basis, taking care to see that no solid waste is
carried to the storm water drains.

o Green Guideline Brochure circulated to AMC workers.

Component Dc(ails

Storm water
management

Sewage
Treatment Plant

Laying of storm & Sewer line
up to final disposal point

Capital cost
Rs. Lakh

O&M cosl Rs.
Lakh/year

0.90

1.6

*"

F

Operational
.{ctivities

Sr.

I

I no. of STP having capacity
70 KLD Existing & I l5 KLD
to be proposed

I t_00

37.25-)

tg0l Rain Water
Harvesting

1.00Solid Waste

ManaBement

3 no. of recharge Borewell

Cost for Treatment of
biodegradable garbage in
vermicomposting

I

l'ree Plantation 17.26

0.50

0.40

L505 Landscape
development

25.006 Energy
Conservation

Solar PV panels for
electricity generation, LED
etc.

Monitoring and analysis of
Air, Water, Noise, Soil,
surface water, STP treated
water ctc.

5.00

2.60

0.507

,4

Environmental
Monitoring

8 lrirclighting lnstallation and opcration of t4.50 I .70

90

,\r il
chaii,h,n I

Potential
Impacts

lmpacts due to
Cleaning &
repairing activities

tr
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Minutes of 267'h Day i (Part A) rneeting of SEIAA held on l9d' October, 2021

Sr Component Dctails (ia pital cost
Rs. Lakh

O&M cost Rs.
Lakh/year

system Fire Fighting system

Total 109.91 9.1

plan:

AmountSr. Description Details

Assessment of EnvironmenI Damacc

I Total of rccuning
cost

Cost arrived from above table
per day X number of days in
violation

Rs.2,56S/day x violation days
6,083 Nos. = Rs.l56 Lakh

) Cost as arrived from above
tables

Rs. 146 Lakh

Subtotal
(l +2 above)

Subject to minimum Rs. I
Crore

Rs.102 Lakh

+ Excluding Cost of
STP, rechange bore
well, planted trees,
cost of barricades
around the project
siteandO&M
cost

Rs. I l5 Lakh

)

B

Rs.l87 Lakh

Economic beneftts accrued due to violation

Overall total (3-4
above)

I % of Total project cost
including land, as declared
by PP before SEAC, subject
to maximum Rs. l0 crorcs

o Total project cost of constructed
buitding is Rs.50.21 Crore

o l% ofproject cost i.e., Rs.50.21
Lakh

Economic benefits

lncrcmental cost ofRs. t0
lakhs for each EC violation
by PP observed at any other
projects in last 3 years.

All directors on board have no track
record of other violation

Track rccord of
Project proponent

o SumofA& B- Rs.237.2 Lakh
. As per MoEF&CC's office

Memorandum no. F. No. 22-
65/20 I 7-lA-tlt datcd 25 10212021,

licable for 82
ects.

e cost of remediation
7.2 Lakh which is

lr

R not APP

proj
rh

C Cost of remediation
plan and natural
community
resource
augmentation plan

SumofA&Baboveor
amount cquivalent to thc
MotrF&CC's office
Mcmorandum no. F- No. 22-
65/201 7-lA-tU dated
0 l/05i 201 8, whichever is

h ighcr.

_tu \
Member Secretarv
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mNi

Calcul:ttion of cost oIremediation plan and naturrl & communitv resource Iugmentation

Non-recurring cost

_)

I
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Minutes of 267n Day 3 (Part A) meeting of SEIAA held on t96 October, 2021

Remediation cost bifu rcation:

lmplementing
agency

Total cost
will be

spent
within one
years after
the receipt
of EC (tu.

ln Lakh)

Activities to be

done at
Description of
Activity allocation

Sr.

Plantation will
be done at both
sides of roads
& garden in the

lkmtoikm
vicinity from
the project site.

Social forestry
and Local body
(Pune

Municipal
Corporation)

The afforestation

I can be either
tlrough social
forestry or the
local body.
Preferabty within
50 km from project
site

Rcmarks

25 )v_JI Afforestation
(can include
plantation,
garden

development)

Local body
(Pune

Municipal
Corporation)

59.1 ln consultation
with Pune
Municipal
Corporation in
the water
shortfall areas.

2 'Water
conservation
proglam
(Jalyuktshivar,
etc.)

25% Preferably within
50 km radius from
project site

47.4 Slum area at
Pune village in
consultation
with respective
IocaI authority

t,ocal body
(Pune
Municipal
Corporation)

J Urban
environment
and sanitation
(can include
swatchta
Bharat,
playground
dcvelopment,
urban gmund-
water recharge
schemes etc.)

20%

Development
olsewerage
line and STP &
solid waste
management in
slum area of
Pune

Municipal
Corporation.

Local body
(Pune
Municipal
Corporation)

4 Sewerage lines
and STP. solid
waste
management

20o/. 17 .4

I-ocal body
(Pune
Municipal

t0v. 23.7 We will be
provided air
pollution

-). .w\
al IrryilFe
4qE{i,,

y';.
,

.vI5
4

i,-

G+
92

,.i)."/

\

': ':.
,.t '2

123122



Minutes of 267'h Day I (Part A) meeting of SEIAA held on l9'h October, 202J

Penaltv orovision for violation app lication as ncr OM dated 07.07.2021 and OM

Sr Description of
Activity allocation

Total cost
will be

spcnt
within one
years after
the receipt
ol EC (Rs.

In Lakh)

Activitics to be

done at

measute
machines &
noise barrier in
tra{fic prone
areas near
project site and
also in
consultation
with Pune
Municipal
Corporation.

lmplementing
agency

Remarks

Corporation)

100% 2t7.2

Sr. Details Anrount in INR
Project cost attributed to violation arca incurred up to the date of
filing of the application

tl l% ofA Rs.50.l I [-akh

C Total project tumover during the period ofviolation Rs.95.8 7 Crore

I) 0.259lo of the total tumover during the period of violation Rs.21.97 Lakh

B+l) Its.7{.1ll l,akh

28.01.2022 under EIA Notilication l{.09.2006 lor ncw oroiect as follows:

(The proposal does not involve sue moto declaration ol violation, hence Damage costing (i.e.

penalty) was not halved.)

It is noted that,

. As per the O{fice Memorandum issued by Ministry of Environment Forest and Climate

Change vide orders no F.No.22-21/2020-lA.lll Dated 7th July 2021, The penalty cost is

arrived at Rs. 74.IE Lakh
. As per lormat given in SEIAA Circular. the Damage Assessment value is arrived at Rs.

237.2 l,akh.
Recommendations of SEAC- A
Committee dccided to recommend the proposa to SEIAA subject

riAL
t

L.

i.'
to a[oremcntioned observations.

',.,'Ni

' r^h {"aA$rtF'l
3708?

ExpiP! ,NE .hul
-:r\ t

4"4
Member Secretary

93
o{iii i0l0

control
initiatives

i

Rs.50.21 Crore

E.

6)
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ln

Minures ot l(r7'h Da)' I (Parr ..\) nrecting ol'StilAA held on l9'h October. l0ll

l)elibcrltion in Sl-lAt\-
Proposal a rlclv construction proicct trndcr r iolation category. PP haw applied undcr \{oF.F&C('

ON{ rlared l)7.07.101l. Proposal is rccornnrcnded Lr1' St.AC-3 in its 178'r' total plot area ol'

l7.ll-l.lOnrl. lrSI arcal1.798.69nt1. \on tSl .rrca 28,749.68 nr2 and total 8LA ot i0.5'18 l7

SEAC recomnrended rhc proposal tbr grant ot'Llnvironment Clearancc undcr violation category

es per \lotit&CC OM dated 07.07.101I rvith damage assessment value of Rs. 217.1 Lakh and

Penaitl ol Rs. 7.+. 1 8 t-akh.

The authority noted thc ecological damage assessment and the economic bencfits accruing as a

result ol the violation and also the penalty amount as appraised by ShlAC. Authority also notod

the corresptrnding Environment \4anagement Plan stipulated by the SI')AC costing Rs. 217.2

Lakh taking irrto consideration the remediation plan and Natural and C'ommunitl Rcsource

tugmcntation Plan. lhc r\uthoritl accepted the recommendations olthc SEAC and decided to

qrant En\ironrncnt C'learance subject to submission of tsank Guarantec oi Rs. ll7.l Lakh

towards et]'cctire implernentation ol remediation plan and Natural and Communitl Resource

augmentation ['lan and submission of penaltl' ol Rs. 74. l8 Lakh.

Further. SF.IAA also directed SE.IA:\ ccll to cont'irm with Maharashtra Pollution Control Board

rvhether action has been initiated against thc PP under the Section l5 (read wirh Section l9) or'

Environment ( Protectlon) Act. 1986.

During the ms!.ting. Sb-lAA asked PP regarding the provision ol RG. PP submitted that. they

have provided mandatory RC having area 2045.85 m2 on mother earth without any construction.

SEIAA askcd I'[' to submit area undcrtaking to that effect. PP submitted the sarne datcd

0l .09.202i

S.F.IAA atso asked PP to submit undertaking regarding the complying the SEAC conditions. PP

subnr itted thc saulc.

SEIAA f'urther observed that, there is a case pending before the Hon'blc N(;1 (OA 65/2019)

rvith respect to ploposal under considcration. SEIAA decided to grant EC subject to outconrc of'

the case pendinu, bclore the flon'ble NC l.
SEIAA atter deliberation decided to grant IrC tbr-FSI- 21,798.69 m2, Non FSI- 28.149.68 rn2,

total BL-A- 50.548.17 m2. (Plan approval No-CC/0819i 17, dated-21.06.201 7)

SEIAA alicr dcliberation decided to grant Envirorunent Clearance subject to compliancc of
tbllowing conditions-

I. PP ro subnrit Bank Guarantce ot Rs. 217.2 Lakh towards et-l'cctive implemcntarion ol
renrediation plan and Natural and Community Resource augmentation Plan. PI' to
implemcnt renrediation plzur and Natural and Community Resource augmentation [)lan

rvithin 6 rnonths lrom grant of this Lnvironment Clearance. []l) also to submit penaltv of
Rs. 74. l ti l .akh.

2. Maharashtra Pollution Control f]oard to ensure that, action has bcen initiated against the

P[' under tht' l5 (read with Scction l9) of Environnrent (l,rorection) Act, I 986

A notr tlcation. 2006tirr vio \71slonslxo

$-,,

\ ".:

\

r\nl r Sec C]trml
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\'linLrtcs ol 1671 ' t)a) i (J,irn A ) nrccting ol SF-1.\A ltcl,.1 on l()rl, ()cLober. l0ll.

l. tr( is suhjccr ro outconrc ot casc pr_'nding befirrc thc I[on'ble NCT (OA 65,i2019).
l. P['subnrirtcd rl]a(. rhc] hare pro'ided mandatory RC having arca 204i.g5 m2 on mother

earth r.lithout atr) c()nstruction. l.ocal planning authorit! to cnsure the conrpliance of thc
sarne.

5. PP to kcep open space unpavcd so as to ensure pcrmeability ofwater. [ [owever, whenever
paving is dcemed necessary. PP t. provide gra-ss pavers of suitable types & strength to
increasc thc !!ater permcabic area as well as ro alior.l eflective fire tender movement.

6. ['P to achierc at least i?o oitotal energy requirement from solar/other renewable sources.
7. PP Shall compll rvith Standard [ic conditions mentioned in the oflicc Memorandum

issued try lloFF& CC ride F.\o.12-j4i2018-lA l dr.01.0t.10t9.
8. SEIAA atier deliberarion decided to granr EC tbr-FSI- 21,79g.69 m2, Non FSI- 2g.749.68

nr2. total BtlA- j0.i48.17 m2. (plan approval No-CC/0g19/17, darcd-2 I .06.201 7)
SEl.\.\ Dccision-

SEI.\A aRer deliberation decidcd to grant [-]uvironnlcnt Clearance.

d*,,

..

t

Member Sccretarv
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